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CP No. (IB) 120/ALD/2017

Shri Rahul Agarwal along with Shubham Agarwal, Advocates for the
Petitioner-Operational Creditor. Ms. Moica Nanda, PCS along with
Sanjay Tapariya, the Director for the Corporate Debtor Company. Since,
Shri Amit Gupta, PCS arguing for Respondent Company is not available
today. Hence, the matter is adjourned for argument. |

Ms. Monica Nanda PCS also files her memo on behalf of the
Respondent.

The matter be listed on 7" December, 2017.
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